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Repriese en · regarding telephone 
line and pt; call oftlee at narekasa 

Tq. Salekasa District Bhandara 
(Maharashtra) 

1608. 8HRI R. K. MHALGI: Will 
the Minister of COMMUNICATIONS 
be· pleased to state: 

(a) whether it is a fa~t that the 
G enera1 Manager, Telecornrr..unica-
tions Maharashtra Circle, Bombay hds 
r eceived a repr"esentation datect 21st 
O ctober, 1981 regarding the Tele-
phone lirJe and P.C.O. at Dare!rn:::a , 
T'q. Salekasa, 
(Maharashtra); 

District, Bhandcira 

(b) what action has been taken or 
proposed to be taken m connection 

· with the~ e demands- and 
' 

(c) if 110 action/deci ~ion h as been 
taken 5o far, the specific reasons for 
the same, and when the same b likely 
to be taken? 

Tl;lE iVIINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-
W ANA): (a) Ye~" Sir. 

(b) and (c). The proposal for pro-
vision of a public telephone at Dare-
kasa in t'ne district Bhandara is unrc-
munerative. The loss cannot be igno-
red as per the present policy of the 
.department. The facility can, how-

ever, be provided on rent and guaran-
tee basis provided some interested 
party or ·.;he State Government is will-

in g to inde-mni.f'y the depart'ment 

5,gainst the loss involved. 

Incre36e in charges of regi!tration fee, 
Money Order, ek. 

1609. SHHI BAL KRISHNA WAS-
NIK: 

SHRI NARAYAN CHOUBEY: 

SHRI A. NEELALOHITHA-
DASAN NADAR: 

SHRI ARJUN SETHJ: 

SHRI N E HORO: . . 
SHRI CHITTA MAHATA: 

SHRI T. R. -SHAMANNA: 

PROF. MADHU DANDA-
VATE: 

SHRIMATI G EETA MUK-
HERJEE: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a ) whether it is a fact that Gov-
ernment have raised the char gec:- of 
Registration fee, Money Order and 
for certain other postal and telec.:om-
munication-Phonogram and teiex-
gram services etc.; 

( b) if rifJ, the details in thi£· regard; 

(c) particular considerations for 
the increase on the eve of he Budget 
Session of Parlian'!.ent; and 

(d) additional facilities proposed to 
be provided to the users of above ser-
vices? 

THE MlNISTER OF STA TE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-
WANA): (a) Yes, Sir. 

(b) The details are given in. the 
Statement 

( c ) with a view to 3ugment the re-
._ources for various development pro-
jects including modernisation/ xp311~ 

sion of telecom services it was e.sEen-, 
tial to increase the tariffs. Un 'er the 
Indian Post Office Act, 189-8 and 




